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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): {a) Yes, Sir.

(b) Pakistan’s support to subversion
and terrorism directed against India
continues unabated.

{c) The fourth round of Foreign
Secretary leve] talks between India
and Pakistan, was held in New Delhi
from 4 to 7 April, 1991 when the
imperative necessity of closure of ali
training camps for terrorists, stoppage
of supph of arms., ammunition and
explosives, arrests of potential in-
truders and seizure of arms, denial
of transit facilities to terrorists etc.
was impressed upon Pakistan.

(d; There is continued evidence of
terrorists receiving support from Paki-
stan.

(e) The fitth round of Foreign
Secretary level talks is scheduled 1o
be held in Sentember, 1991 in Islama-
bad. Government will continue to avail
of every opportunity to impress upon
Pakistan the need to abandon its nega-
tive approach towards India, and
join India in the endeavour to esta-
blish a good-neighbourly and tension-
free relationship on the basis of the

Simla Agreement.
Grant of Licences by Delhi Adminis-
tration
587. SHRI RAIJNATH SONKAR

SHASTRI: Will the Minister of
HOME AFFAIRS be pleased to
state:

(a) whether it is also obligatory to
take a licence from the civic bodies
in Delhi to carry on any type of busi-
ness including fair price shop, kero-
sene oil depot, dealership in edible
oils before a licence is granted by the
Delhi Administration;

(b} if so, the reasons for large num-
ber of edible oil licences holders hav-
ing been granted licence by Delhi Ad-
ministration  without productlon of
licence issued By civic bodies in non-
conforming areas;
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{c} the details of the revenue Jost
by the civic bodies on this account;
and

(d) the remedial measures
taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (d) Information is
being collected and will be laid on
the Table of the House.

{Transluarion)
Export and Import by NAFED

588. SHR1 RAJNATH SONKAR
SHASTRI]: Will the Minister ol
AGRICULTURE be pleased to state:

(a) the details of fresh fruits and
vegetables. quantity-wise, exported
and imported by NAFED during
1989-90 and 1950-91;

(b) the profit and loss for these
operations during those two years:

being

{c) the terms and conditions for ap-
pomtmg commission agents to market
those fresh fruits and vegetables in
different parts of the country;

(d) the outstanding .amount to be
recovered from those commission
agents by NAFED during 1989-90
1990-91; and

(e) the number of
agents Dblack listed by NAFED
not paying the outstanding amount
and the steps taken to realise the same
from them?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPALLY
RAMACHANDRAN): (a) The details
of exports of fresh fruits and vegeta-
bles comprising mainly of mango and
onion respectively by National Agri-
cultural Cooperative Marketing Fede-
rat(rion of India Ltd. (NAFED) are as
under: —

commission

(Qty in MTs)

Year  “Fruits Vegetables
1989-90  20-945 39675-281
1990-91 23.099 58514.431
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However, NAFED did not import
fresh fruits and vegetables during the
above period in its own account.

(b} Profit and loss position of
NAFED's exports is as under: —

(Gross Profit ( -+ ) Loss ( — )
(Rs. in Lakhs)

Year Fruits Vegetables
1989-90  0.43(- ) 62.57 (+)
1990-91 1.38(-+) 346.96 (--)

(Prov.)

(¢) Since NAFED did not import
fruits and vegetables, there was no
need to appoint commission agents
for the purpose.

{d) and (e) Do not arise.
[English]

Telephone Fault Complaints in Mara-
thwada Area

589. SHRI ASHOK ANAND-
RAO DESHMUKH: Will the Minis-
ter of COMMUNICATIONS/be ple-
ased to state:

(a) the telephone fault rate per 100
stations per man in Marathwada area
particularly in Porvani. Aurangabad,
Manmad and Nanded districts of
Maharashtra:

(b) the number of telephone com-
plaints received during the last six
months in the aboye districts: and

(c) the steps taken by the Govern-
ment to reduce the number of com-
plaints?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU):

(a) The telephone fault rate per 100
stations per month is as follows:

1. Marathwada area 15.55
2. Parbhani Exchange 7.82
3. Aurangabad Exchange 17.61
4. Nanded Exchange 30.44
5. Maamad Exchange 9.03
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(by Total number of compliants recei-
ved on 198 during the last six
months are as follows :

1. Marathwada arca 41,082
2. Parbhani Exchange 1,646
3. Aurangabad Exchange 10,222
4. Nanded Exchange 11,659
5. Manmad 548

(¢) Steps taken to reduce the number
of complaints are as follows:

1- Rehabilitation  of external
plant.

2. Replacing open wires lines by
cables.

3. Replacing fault prone tele-
phones instruments.

Private participation in Steel Sector

590. SHRI M. V. CHANDRA-
SHEKARA MURTHY:
SHRI V. SREENIVASA
PRASAD:
Will the Minister of STEEL be

pleased to state:

(a) whether there is any proposal
under consideration of the Government

“to allow private participation in steel

sector upto 1 million tonne capacity:

(b) if so, the details thereof; and

(c) to what extent the production
of steel in the country is likely to be
increased?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) Yes.
Sir.

{b) and (c) Tt has been considered
necessary to allow creation of addi-
tional capacity in the private sector
in order to meet the projected demand-
supnly gap. Applications from in-
terested parties have been received
and are being examined.



